IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 03.07.2024

1 |RK MALLICK ;2004/20 03.07.2024 |ABLAPL/5110/2024 |10 C
2 |P K JENA 22005/20 03.07.2024 |CRLREV/349/2022 |7 U
3 ;gHAPATRA’ 22006/20 03.07.2024 |ABLAPL/5866/2024 |10 c
4 EEEAPATI ;2008/20 03.07.2024 [WP (C) /7089/2016 |7 U
5 |K C MISHRA 22010/20 03.07.2024 [WP(C)/7315/2007 |7 U
6 |J D MUDULI 22013/20 03.07.2024 [WP(C)/11867/2024 |7 U
7 ggi's'K'MAN 22017/20 03.07.2024 |WP(C) /13463/2015 |7 U
8 |L C HOTA 22018/20 03.07.2024 [WP(C)/3769/2020 |7 éfigo U
9 |H K MALLICK ;2020/20 03.07.2024 |RVWPET/422/2019 |7 U
10 |G SAHOO ;2022/20 03.07.2024 825TC(CPC)/190/2 7 U
11 |B K SWAIN ;2023/20 03.07.2024 |[FAO/36/2024 7 U
12 |B K SWAIN 22025/20 03.07.2024 [RVWPET/100/2023 |7 U
13 |B N SAHU 22026/20 03.07.2024 |ABLAPL/5965/2024 |7 U
14 |P K JENA 22027/20 03.07.2024 RPFAM/237/2016 |7 U
15 |P K BEHERA ;2028/20 03.07.2024 |RSA/138/2003 7 U
16 |G SATAPATHY ;2029/20 03.07.2024 |CRLREV/85/2005 |7 U
17 |B BARIK ;2030/20 03.07.2024 [WP(C)/4209/2024 |7 U




18 B BARIK 22032/20 03.07.2024 |WP(C) /5494/2024 |7 U
19 B BARIK ;2033/20 03.07.2024 [WP(C)/4092/2024 |7 U
20 |B BARIK ;2035/20 03.07.2024 WP (C)/4206/2024 |7 U
21 |B BARIK ;2037/20 03.07.2024 WP (C)/4218/2024 |7 U
22 |B BARIK 22038/20 03.07.2024 WP (C)/5663/2024 |7 U
23 Ei;gEEV 22039/20 03.07.2024 [WP(C) /4202/2024 |7 U
24 Eigg;Bv 22040/20 03.07.2024 [WP(C)/4211/2024 |7 U
25 EiigEEv 22041/20 03.07.2024 [WP(C)/4202/2024 |7 U
26 Ei;gEEV 22042/20 03.07.2024 WP (C)/4202/2024 |7 U
27 Ei;?EEV 22043/20 03.07.2024 [WP(C)/4219/2024 |7 U
28 EQE?EEV 22045/20 03.07.2024 [WP(C)/4219/2024 |7 U
29 Ei;?EEV 22048/20 03.07.2024 WP (C) /5285/2024 |7 U
30 [oASUDEY ;2051/20 03.07.2024 WP (C)/5285/2024 |7 U
31 [oASUDEY ;2054/20 03.07.2024 WP (C)/5285/2024 |7 U
32 Ei;ﬁEEV 22055/20 03.07.2024 WP (C)/1599/2024 |7 U
33 Ei;?EEV 22056/20 03.07.2024 [WP(C)/1599/2024 |7 U
34 Ei;?EEV 22058/20 03.07.2024 [WP(C) /4105/2024 |7 U
35 Ei;?EEV 22060/20 03.07.2024 [WP(C) /4105/2024 |7 U
36 ﬁégiNiiASAD 22062/20 03.07.2024 |CRLMP/832/2024 |10 c
37 Ei;?EEV ;2063/20 03.07.2024 WP (C)/4208/2024 |7 U
38 ibEAPATRA ;2064/20 03.07.2024 |CRLMP/273/2017 |10 c
39 Ei;?EEV 22065/20 03.07.2024 |WP(C) /4208/2024 |7 U
40 |P.K. LENKA 22066/20 03.07.2024 |WP(C) /41680/2023 |10 c
|41 |BASUDEV 156067/20 [03.07.2024 [WP(C)/4629/2024 |7 u




BARIK 24 |
42 |B.K. SETHI 22068/20 03.07.2024 |WP(C) /41680/2023 |10
43 Ei;ﬁEEV 22069/20 03.07.2024 [WP(C) /4629/2024 |7
44 Eii?EEV ;2070/20 03.07.2024 [WP(C) /4095/2024 |7
45 EQEEEEV ;2071/20 03.07.2024 [WP(C) /4095/2024 |7
46 Eii?EEV 22072/20 03.07.2024 [WP(C)/4136/2024 |7
47 EiigEEV 22073/20 03.07.2024 [WP(C)/4136/2024 |7
48 EiiﬁEEV 22075/20 03.07.2024 [WP(C)/4211/2024 |7
49 EiiﬁEEV 22078/20 03.07.2024 [WP(C)/4211/2024 |7
50 Eii?EEV 22079/20 03.07.2024 [WP(C) /4136/2024 |7
51 Ei;?EEV 22080/20 03.07.2024 [WP(C)/4136/2024 |7
52 |B.M. SINGH 22082/20 03.07.2024 [WP(C)/20939/2020 |10
53 [K.K. NATH 22096/20 03.07.2024 [WP(C) /15371/2024 |10
54 |P K PANI 22103/20 03.07.2024 [WP(C) /13819/2024 |10
55 |KSHITISH 22104/20 03.07.2024 [WP(C) /14538/2024 |10
56 |SUMAN MITRA 22107/20 03.07.2024 |WP(C) /14715/2024 |10
57 giigg KUMAR 22108/20 03.07.2024 [WP(C) /14686/2024 |10
58 giﬁiiM 22113/20 03.07.2024 WP (C) /14579/2024 |10
59 EiﬁiiM 22114/20 03.07.2024 |WP(C) /14964/2024 |10
60 |G.C. SWAIN 22118/20 03.07.2024 |CMP/603/2024 10
61 ﬁégéi?HAR ;2119/20 03.07.2024 |CMP/524/2024 10
62 |S. SWAIN ;2122/20 03.07.2024 |CRLMA/120/2022 |10
63 |B R KAR 22124/20 03.07.2024 |[FA/84/1977 7
64 B R KAR 22125/20 03.07.2024 [FA/105/1963 7




65 |M.R. DAS 22126/20 03.07.2024 |WP(C) /10054/2024 |10 c
66 ;iiig KU. 22127/20 03.07.2024 [WP(C)/13983/2024 |10 c
67 |» K PRADHAN ;2128/20 03.07.2024 |0JC/1604/1968 |7 U
68 |M.R. DASH ;2129/20 03.07.2024 [WP(C)/10055/2024 |10 c
69 |M.R. DASH 22130/20 03.07.2024 [WP(C)/10122/2024 |10 c
70 ;iiig KU. 22131/20 03.07.2024 [WP(C) /35262/2022 |10 c
71 |M.R. DASH 22132/20 03.07.2024 [WP(C)/11856/2024 |10 c
72 |M.R. DASH 22135/20 03.07.2024 [WP(C)/10134/2024 |10 c
73 Eigig KU. 22136/20 03.07.2024 [WP(C)/15325/2024 |10 c
74 |M.R. DASH 22137/20 03.07.2024 [WP(C)/10139/2024 |10 c
75 |M.R. DASH 22138/20 03.07.2024 [WP(C)/10153/2024 |10 c
76 ;igig KU 22139/20 03.07.2024 WP (C) /23981/2023 |10 c
77 |M.R. DasH ;2140/20 03.07.2024 [WP(C)/10159/2024 |10 c
78 |M.R. DASH ;2142/20 03.07.2024 [WP(C)/10193/2024 |10 c
79 |M.R. DASH ;2143/20 03.07.2024 [WP(C)/10404/2024 |10 c
80 |M.R. DASH 22144/20 03.07.2024 [WP(C)/10412/2024 |10 c
81 |M.R. DASH 22145/20 03.07.2024 [WP(C)/11835/2024 |10 c
82 |M.R. DASH 22146/20 03.07.2024 [WP(C)/11838/2024 |10 c
83 |M.R. DASH 22147/20 03.07.2024 [WP(C)/11862/2024 |10 c
84 |M.R. DASH ;2148/20 03.07.2024 [WP(C)/9764/2024 |10 c
85 |v. DAS ;2149/20 03.07.2024 [WP(C)/10078/2016 |10 c
86 |M.R. DASH ;2150/20 03.07.2024 |WP(C)/9739/2024 |10 c
87 |T. BAG 22151/20 03.07.2024 |WP(C) /4910/2023 |10 c
188 |B. SAHOO 156154/20 (03.07.2024 [WP(C)/9366/2024 |10 i




24

89 |M.R. DASH 22156/20 03.07.2024 |WP(C)/8828/2024 |10
90 |K.K. NATH 22160/20 03.07.2024 |[FAO/1014/2019 |10
91 |M. R. DASH ;2163/20 03.07.2024 [WP(C) /13970/2024 |10
92 |p. K. DAS ;2164/20 03.07.2024 [WP(C) /4959/2014 |10
93 [B. DasS 22165/20 03.07.2024 [WP(C) /13760/2024 |10
94 |M. R. DASH 22167/20 03.07.2024 |WP(C) /11875/2024 |10
95 |c. R. SWAIN 22168/20 03.07.2024 |WP (C) /13350/2024 |10
96 |M. R. DASH 22170/20 03.07.2024 [WP(C)/14742/2024 |10
97 |M. R. DASH 22171/20 03.07.2024 [WP(C) /15031/2024 |10
98 |J.R. KAR 22176/20 03.07.2024 [WP(C) /11587/2024 |10
99 |a.K. ROUL 22178/20 03.07.2024 |CMP/597/2024 10
éo 2&&?21 - 22191/20 03.07.2024 |BLAPL/6403/2024 |10
}0 égiigl - 22192/20 03.07.2024 [BLAPL/6389/2024 |10
;0 KK NATH ;2193/20 03.07.2024 |BLAPL/6388/2024 |10
éo JP BEHERA 22194/20 03.07.2024 |BLAPL/6316/2024 |10
io G ROUT 22195/20 03.07.2024 [WP(C)/9968/2022 |7
éo S.K. MISHRA 22204/20 03.07.2024 [WP(C)/15528/2024 |10
éo N K SAHOO 22210/20 03.07.2024 |[ARBA/25/2019 10
%O zgigiH ;2213/20 03.07.2024 |CRLA/583/2024 |10
éo R K BEHERA ;2215/20 03.07.2024 |CRLA/574/2024 |10
éo P K ROUTRAY ;2218/20 03.07.2024 |CONTC/1245/2012 |7
él P. BEHERA 22221/20 03.07.2024 [WP(C) /15271/2024 |10
11 ggﬁ;iﬁJIT 22222/20 03.07.2024 |WP(C) /10202/2024 |10




;1 T.K. NAYAK 22228/20 03.07.2024 [WP(C)/15658/2024 |10 C
él T. BAG 22230/20 03.07.2024 [WP(C)/20152/2023 |10 C
il E;gﬁi FUMAR ;2231/20 03.07.2024 WP(C)/13240/2024 |10 c
él D. SWAIN ;2232/20 03.07.2024 [WP(C)/2692/2023 |10 C
él gégii FORAR 22233/20 03.07.2024 WP(C)/13124/2024 |10 c
%1 gégﬁi FUAR 22234/20 03.07.2024 [WP(C)/13058/2024 |10 C
él P.K. JENA 22235/20 03.07.2024 [WP(C)/15737/2024 |10 C
él D SAMAL 22236/20 03.07.2024 WP (C) /15375/2024 |10 c
é2 P.K. JENA 22237/20 03.07.2024 [WP(C)/15735/2024 |10 c
12 P.K. JENA 22239/20 03.07.2024 WP (C)/15727/2024 |10 c
22 g%i?EDRA 22240/20 03.07.2024 [WP(C)/6960/2024 |10 c
éz iéiﬁi FUHAR 22241/20 03.07.2024 [WP(C)/13531/2024 |10 C
12 gégﬁi KUmAR 22242/20 03.07.2024 [WP(C)/13530/2024 |10 C
éz EAiAPATHY 22243/20 03.07.2024 WP(C)/15346/2024 |10 C
22 2;5?? KRR ;2244/20 03.07.2024 WP (C)/13252/2024 |10 c
%2 2;gi¥ FORAR 22246/20 03.07.2024 [WP(C)/13534/2024 |10 C
éz gégii FORAR 22247/20 03.07.2024 [WP(C)/13898/2024 |10 C
éz géiﬁi A 22248/20 03.07.2024 WP(C)/14047/2024 |10 c
é3 gégﬁi FORAR 22249/20 03.07.2024 WP(C)/14045/2024 |10 C
13 ﬁégéNTY ;2250/20 03.07.2024 [TRPCRL/28/2024 |10 c
;3 gégﬁi FUHAR ;2251/20 03.07.2024 WP(C)/14042/2024 (10 c
§3 géiii FUHAR ;2253/20 03.07.2024 [WP(C)/13969/2024 |10 C
13 gégﬁi KUmAR 22254/20 03.07.2024 [WP(C)/13963/2024 |10 C
113 |P. SAHOO 156255/20 [03.07.2024 [WP(C)/14258/2024 |10 c




5 24 |

23 gégﬁi FUAR 22256/20 03.07.2024 [WP(C)/13958/2024 |10
%3 M.M. PANDA 22257/20 03.07.2024 [WP(C)/386/2013 |10
é3 E;gﬁi FUMAR ;2258/20 03.07.2024 WP(C)/13955/2024 |10
33 Eéiﬁi A ;2259/20 03.07.2024 [WP(C)/13927/2024 |10
(1)4 Eégﬁ R 22261/20 03.07.2024 |WP(C)/13916/2024 |10
14 géiii FUHAR 22262/20 03.07.2024 [WP(C)/13903/2024 |10
;4 S.K. SAHOO 22263/20 03.07.2024 |TRP(C) /279/2023 |10
§4 gégﬁi KUAR 22264/20 03.07.2024 [WP(C)/13901/2024 |10
i4 SégANTA 22265/20 03.07.2024 |TRP(C)/82/2024 |10
é4 iéiﬁi FORAR 22266/20 03.07.2024 WP(C)/14309/2024 |10
24 iéiﬁi FORAR 22268/20 03.07.2024 WP(C)/14308/2024 |10
%4 ?éiﬁi A 22269/20 03.07.2024 WP(C)/14304/2024 |10
é4 gégﬁi KUmAR 22270/20 03.07.2024 [WP(C)/14302/2024 |10
é4 gégﬁi KUmAR 22272/20 03.07.2024 [WP(C)/14300/2024 |10
é5 R.K. BARIK ;2273/20 03.07.2024 TRP(C)/31/2024 10
}5 M.R. BARIK ;2274/20 03.07.2024 |TRP(C) /66/2024 |10
;5 J.P. KAR 22275/20 03.07.2024 |TRPCRL/115/2023 |10
éS ﬁéHiﬁTY 22284/20 03.07.2024 BLAPL/6331/2024 |10
15 EEHEgA 22285/20 03.07.2024 |[BLAPL/6341/2024 |10
é5 SiiiiP ;2300/20 03.07.2024 |SA/237/2002 10
25 P K BEHERA ;2302/20 03.07.2024 |[RSA/237/2002 10
%5 P. SAHOO ;2303/20 03.07.2024 |CRLMC/2287/2024 |10
éS J. SAHOO 22305/20 03.07.2024 |CRLMC/2323/2024 |10




RAKESH

éS KUMAR 22307/20 03.07.2024 |[CRLMC/2207/2024 |10
ROUTARAY

36 SAMIR BARIK ;2309/20 03.07.2024 |ABLAPL/6572/2024 |10
16 SAMIR BARIK ;2310/20 03.07.2024 |ABLAPL/6563/2024 |10
;6 S.R. PANI 22311/20 03.07.2024 |CRLMC/2321/2024 |10
é6 T. BAG 22313/20 03.07.2024 WP(C)/16466/2015 |10
26 K. SAHOO 22316/20 03.07.2024 WP(C)/16296/2023 |10
16 |PITABAS 56317/20

c  lNavak 24 03.07.2024 WP(C)/11145/2024 |10
26 P. K. LENKA 22318/20 03.07.2024 WP(C)/16296/2023 |10
%6 S. BARIK 22321/20 03.07.2024 |[CRLMC/2366/2024 |10
16 |DIBAKAR 56323/20

5 INAvAK 4 03.07.2024 WP(C)/13213/2024 |10
16 |DIBAKAR 56325/20

9 NAYAK 24 03.07.2024 WP (C)/13212/2024 |10
17 |A. K. 56326/20

0 IMOHANTY 4 03.07.2024 WP(C)/4371/2024 |10
17 |DIBAKAR 56328/20

1 |lnavak 4 03.07.2024 WP(C)/13211/2024 |10
;7 D. NAYAK ;2333/20 03.07.2024 [WP(C)/13354/2024 |10
17 |BIKRAM 56337/20

3 |saMAL 4 03.07.2024 [WPC (OA) /354/2018 |10
17 P. K. DAS 22338/20 03.07.2024 [WP(C)/9712/2024 |10
é7 L. D. SAHU 22340/20 03.07.2024 WP(C)/31119/2023 |10
17 S K ACHARYA 56341/20 03.07.2024 WPC (OAC) /2326/20 10
6 24 17

%7 S. K. SAHOO ;2342/20 03.07.2024 WP(C)/31119/2023 |10
L7 TAPAN SWAIN 56343/20 03.07.2024 WPC (OAC) /2466/20 10
8 24 17

37 J. PARDHAN 22344/20 03.07.2024 |CRLMC/2331/2024 |10
38 P. BEHERA 22345/20 03.07.2024 WP (C)/15354/2024 |10
18 |S.K. 56346/20

1 MOHANTY 24 03.07.2024 |CRLMC/2345/2024 |10




;8 T K SAMAL 22347/20 03.07.2024 [WP(C)/4047/2014 |7
PRADIPTA

é8 KUMAR 22349/20 03.07.2024 WP(C)/15647/2024 |10
PATTANAYAK

18 |UMAKANTA 56350/20 WPC (OAC) /2441/20

4 |CHHOTRAY 24 03.07.2024 17 10
PRADIPTA

28 KUMAR ;2351/20 03.07.2024 WP(C)/15653/2024 |10
PATTANAYAK

28 T K SAMAL 22352/20 03.07.2024 WP (C)/3093/2014 |7

18 R K MALLICK 56353/20 03.07.2024 WPC (OAC) /812/201 10

7 24 7

18 R C MUDULI 56357/20 03.07.2024 WPC (OAC) /3599/20 10

8 24 17

38 T K SAMAL 22358/20 03.07.2024 WP(C)/4046/2014 |7

39 D BISWAL 22360/20 03.07.2024 WP(C)/15667/2024 |10

19 D BISWAL 22362/20 03.07.2024 WP (C)/15602/2024 |10
PRADIPTA

;9 KUMAR 22363/20 03.07.2024 [WP(C)/15655/2024 |10
PATTANAYAK

29 G C JENA 22364/20 03.07.2024 WP(C)/38622/2023 |7

19 M K PANI 22366/20 03.07.2024 WP(C)/15482/2024 |10
PRADIPTA

é9 KUMAR ;2367/20 03.07.2024 WP(C)/15657/2024 |10
PATTANAYAK

29 R K ROUT 22369/20 03.07.2024 WP(C)/38622/2023 |7

19 |DIBAKAR 56371/20

- NAYAK 24 03.07.2024 WP(C)/13199/2024 |10

ég R K ROUT ;2373/20 03.07.2024 WP (C)/38621/2023 |7

39 B.K. SWAIN 22374/20 03.07.2024 WP(C)/15500/2024 |10

20 |DIBAKAR 56375/20

0 NAYAR o4 03.07.2024 WP(C)/13215/2024 |10

io T. SWAIN 22376/20 03.07.2024 WP(C)/15306/2024 |10

20 S. DAS ;2377/20 03.07.2024 WP(C)/15571/2024 |10

go H K MOHANTY ;2378/20 03.07.2024 WP (C)/35563/2020 |7




io K. PARIDA 22379/20 03.07.2024 |WP(C)/15281/2024 |10
éo S. DAS 22380/20 03.07.2024 [WP(C)/15559/2024 |10
éo J P KAR ;2381/20 03.07.2024 [WP(C) /1482/2017 |7
50 coung 22382/20 03.07.2024 [WP(C) /15480/2024 |10
MAHAPATRA
éo U CHHOTRAY 22384/20 03.07.2024 |WP(C)/936/2024 |7
50 K. PARIDA ;2385/20 03.07.2024 [WP(C) /15276/2024 |10
él A K BARIK 22386/20 03.07.2024 [FA0/203/2024 10
il K. PARIDA 23387/20 03.07.2024 |WP(C) /15284/2024 |10
él R.K. ROUT 22388/20 03.07.2024 |WP (C) /15419/2024 |10
31 J P KAR 22389/20 03.07.2024 |SA/1/2002 7
il giﬁiip 22390/20 03.07.2024 WP (C) /6969/2022 |10
él ;igﬁR cH 22391/20 03.07.2024 |FAO/203/2024 10
él S K RATH 22392/20 03.07.2024 |WP(C) /6751/2017 |7
§1 M. K. DASH ;2393/20 03.07.2024 [WP(C)/15348/2024 |10
gl SARAT SWAIN 22394/20 03.07.2024 FAO/53/2024 10
31 S. C. SAHOO 22395/20 03.07.2024 [WP(C)/9555/2024 |10
32 J P KAR 22396/20 03.07.2024 [WP(C) /3475/2012 |7
iz S MOHARANA ;2397/20 03.07.2024 [WP(C) /36326/2023 |10
22 S DAS ;2399/20 03.07.2024 [WP(C) /9745/2010 |7
éz D NAYAK ;2400/20 03.07.2024 |WP(C) /43174/2023 |7
jz D NAYAK ;2401/20 03.07.2024 |WP(C) /43171/2023 |7
22 P BASTIA 22402/20 03.07.2024 |CMP/746/2023 7
22 G C JENA 22403/20 03.07.2024 |CMP/1317/2023 |7




52 M R BARIK 22406/20 03.07.2024 |TRP(C) /320/2023 |7
§2 M R BARIK ;2407/20 03.07.2024 |[CRLMC/1414/2017 |7
32 G. ROUT ;2408/20 03.07.2024 WP (C)/15849/2021 |10
33 M R BARIK ;2409/20 03.07.2024 |CRLMC/1841/2024 |7
23 |G.K. 56410/20

1 |SUNDARAY 4 03.07.2024 WP (C)/15849/2021 |10
;3 B.K. PATI 22411/20 03.07.2024 [WP(C)/30616/2020 |10
;3 M R DASH 22412/20 03.07.2024 |ABLAPL/5611/2024 |7
i3 L SAHOO 22414/20 03.07.2024 |[CRLMC/1944/2021 |7
;3 S.C. DAS 22420/20 03.07.2024 |CRLMC/2339/2024 |10
23 |JADUNATH 56421/20

¢ |PRADHAN 24 03.07.2024 |ABLAPL/3753/2024 |10
?3 N. PANDA ;2422/20 03.07.2024 WP (C)/9090/2024 |10
23 [M/S.S.C.D.D [56423/20

s |asH 4 03.07.2024 [WP(C)/19121/2019 |10
§3 P. K. BARIK 22427/20 03.07.2024 |[ABLAPL/6532/2024 |10
24 |MANOJ KUMAR |56429/20

0 |paANT 4 03.07.2024 |[ABLAPL/2617/2024 |10
i4 N. ROUT ;2432/20 03.07.2024 WP (C)/15032/2024 |10
54 G C BARIK 22434/20 03.07.2024 |CRLREV/827/2009 |7
24 |ARUN KU 56435/20

5 37T 4 03.07.2024 |ABLAPL/5900/2024 |10
| | ITotal 2211

NIC




